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Welfare Scbemes of Bibal Go,erDment 
for Scbeduled Tribes 

3491. SHRI BALMIKI CHOUDHARY: 
Will tbe Minister of LAW AND SOCIAL 
WELFARE be pleased to state: 

(a) whetber the Bihar Government 
have submitted any programme for the 
welfare and development of Scheduled 
Tribes in Bihar for 1969-70 and/or for tbe 
Fourth Five Year Plan period ; 

(b) if so, the details of tbe scbemes 
under this prollramme and the cost out-Ia), 
thereof; and 

(c) Government's reaction thereto and 
tbe extent of Central Aulatance to be 
Iranted tberef or ? 

mE MINISTER OF STATE IN THE 
MINISTR Y OF LAW AND IN mE DE-
PARTMENT OF SOC::IAL WELFARE 
(DR_ SHRIMATl PHULRENU GUHA): 
(a) Yes, Sir. 

(b) Information In rCipect of tbe 
Fourtb Five Year Plan baa a1read, been 
liveu In reply to U_rred Quntlon 
No. 4289 aalwend on 12-12-1968. The 
lJIaIli ~b~ PlopoMd I" lIP ~ up 
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during the year 1969-70 are as under: 
SllJIe SeclW 

(Rs. in lakhs) 
Scbemes of Educetioa 26.25 
Scbemes of Ecoaomlc 

Development, 
Health, Housin. and 

other schemes 

Central Sec/tI, 

7.60 

3.10 

3".95 

Post-mat ric scholarships 43.00 
Oirls' Hostels 1.00 
Pre· examination Training 1.07 
T. D. Blocka 98.00 
Co· operat Ion 400 
Research aDd Traininl 1.00 

14807 

(c) Final figures will be available oal), 
after tbe budget for 1969-70 II passed by 
Parliameat. The rate of ceatral assistaace 
for the State Plaa schemes is 60% of the 
approved outlay or the actual expeadlture 
Incurred, whichever is less. Central aSII,-
tance ia the Cealrall), spoasored seCtor is 
100%. 

Bblla, Steel Plaat 

3492. SHRI B. K. DASCHOW-
DHURY: Will the Minister of STEEL 
AND HEAVY ENGINEERING be pleas~d 
to state: 

(a) whether It is a fact tbat the Bhilal 
Steel Plaat proposes to undertake a larlle 
scale pro,ramme of carrying out major 
repairs ia tbe various units of the plaDt; 
aDd 

(b) if so, tbe aced for these repalra 
aad the cost tbereof and whether it will 
bave auy impact on the productioa 
Ichedule? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI K. C. PANT); 
(a) aDb (b). Ia the cate of Steel Planll. 
there Is a acbedule of major repairs wblch 
hal 10 be undertakea (rOlll time to time 
depeudiDg on tbe unit In tbe Plant, In 
order to _e maximum lIfQduction and 
to malDtaiD the life of the macblaer)'. 
$D~b or til" ~ repatn.. .,. reCJulrN 




